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MR. DEPUTY CHAIRMAN: He may do that later Now, ‘Matters to be raised

with the Permission of the Chair’.
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MR. DEPUTY CHAIRMAN: You may give Notice. 3 fomg &9 qRQ | . (Serm=)...
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MR. DEPUTY CHAIRMAN: You may give a proper Notice. ...{Interruptions)...

Y W eEET - WY, AN ¥R g H oA g % ouge H#E A 9d WA &)

#f Swnmufy ;- o Afew SRV @ERT).. FUw o dfew | (wmeam).. Please give

a proper Notice. ...{Intervuptions)...
oft Wy er@Ee 0 W, W9 AN T femEeR I B L@

#f Uiy - o o W R 2 Al oeRi dEd 99 BdieN el L (SEEE)..
Foar e dfew| . (@@ae).. Now, Zere Hour. Shri Ravi Shankar Prasad.

Financial impropriety and misappropriation in

Loan Waiver Scheme for farmers
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% verde wiwy |81 2 it is a case of clear scam where bank officials, in collusion

with middlemen, sought to siphon off the rights of poor farmers. ¥ ue TR Tdug
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MR. DEPUTY CHAIRMAN: Time 1s over.

1 7 vET wWE oW, B 9 S T B Red fF % T Sfhaw W

MR. DEPUTY CHAIRMAN: Time 1s over.

SHRI RAVI SHANKAR PRASAD: Sir, it 1s a very sericus matter. Hon. Prime
Minister is here. Kindly appreciate.

MR. DEPUTY CHAIRMAN: It is not going on record. Time is over

SHRI RAVI SHANKAR PRASAD: *

#f! geueE @eME wuEn *

Y swwwfr © wuen S, Sl Please, Mr. Rupala ...(Interruptions)... That is
not going on record. ...(Interruptions)... Don’t disturb your own Deputy ILeader.
...(Interruptions)... Why do you disturb your own leader? ...{nferruptions)... 3m =T
4T =Y

SHRI Y.S. CHOWDARY (Andhra Pradesh): We want an answer ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Time is over. ...(Inferruptions)... & @M d8 =y,
219 21 7771 You have made your point. That’s fine. Now, that is up to the Government.
...(Interruptions)... Shri Anil Desai to associate. ...(Interruptions)... You can associate.

Yes, say what you want to...(Interruptions)...

*Not recorded.
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SHRI ANIL DESAI (Maharashtra): Sir, [ associate myself with the matter

raised... (Interruptions)...
MR. DEPUTY CHAIRMAN: Now, next is Shri D. Raja ...(Interruptions)...

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Deputy Chairman,
Sir, this reference is to the CAG Report on loan waiver scheme and this is a matter
which should be entrusted to the PAC as is the normal practice. But, if there are
any irregularities, which have been shown, I assure the House we will take the stringent

possible action against the defaulters. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Now, I have called Mr. Raja..(Interruptions)...

DR. V. MAITREYAN (Tamil Nadu): What action has been taken?
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, all of you, please, resume your
seats... (Interruptions)... a0 @ & Wyl [ Mr Raja, [ have called your

name.

SHRI D. RAJA: Sir, the House is not in order. How can I proceed?
-..(Interruptions)...

MR. DEPUTY CHAIRMAN: It is not fair ...(Interruptions)... The PM. has
responded. ...(Interruptions)... Mr. Ravi Shankar Prasad, it 1s not fair. You have made
your point. ...(ITnferruptions)... 1 will not adjourn the House. ...(Inferruptions)... This
1s unfair You had your say and vou are walking away. ...(Interruptions)... This is
unfair. ...(Interruptions)... 1 will not adjoumn. It 1s unfair 1 cannot agree with this.
.{Interruptions)... 1 am not going to adjourn the House. ...{Interruptions)... You had
your say and you are preventing others. ...(Interruptions)... Hon. Prime Minister has

responded. What more do you want? ...(Interruptions)...

Mr. Ravi Shankar Prasad, you had your say. Don’t prevent others.

...(Interruptions)...
DR. V. MAITREYAN: Mr. Deputy Chairman, Sir..{Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen. ... (Tntervuptions)... %1 gFY ...(STEH)...
SR OgRe, WO Sl o A W 3§ L(FEgW).. SR gRa |

SHRI D. RAJA: Sir, there is so much of noise. ...(Interruptions)...



Correcting Statement in [6 MAR., 2013] Railway Budget Documents 365
respect of Jor 2013-14

MR. DEPUTY CHAIRMAN: What do I do? ...(Interruptions)... What can 1 do?

The House is adjourned for ten minutes.

The House then adjourned at eleven minutes past

twelve of the clock

The House reassembled at twenty-one minutes past twelve of the clock,
MR. DEPUTY CHAIRMAN in the Chair

CORRECTING STATEMENT IN RESFECT OF RAILWAY BUDGET
DOCUMENTS FOR 2013-14

MR. DEPUTY CHAIRMAN: Now, Shri Pawan Kumar Bansal correcting the
statement in respect of Railway Budget 2013-14.

THE MINISTER OF RAILWAYS (SHRI PAWAN KUMAR BANSAL): Si, I
lay on the Table a statement (in English and Hindi) correcting minor errors in the
Budget (Railways) documents laid on the Table of the Rajya Sabha on Tuesday,
the 26th February, 2013.

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri D. Raja to speak on Zero
Hour. ...{Interruptions)....

TH A= WER W 1 important issues E |

MR. DEPUTY CHAIRMAN: You can give notice. We can have a separate
discussion. No problem. ...(Interruptions)... Yes, Mr. D. Raja. ...(Interruptions)... On
the issue on which you are agitated, please give notice. It will be considered.

-..{Interruptions)...

SHRI PRAKASH JAVADEKAR (Maharashtra): Sir, the notice has already been

considered. ...(Inlerruptions)...

MR. DEPUTY CHAIRMAN: Then the Chairman will take a decision on it.
-..{Interruptions)...

oft R T= TEA (T TSI . U@ Ay g g sHifew O ammE W oW
gl
#f Syl ;- e w1 gRw, g™ @M W = @ #1 Hono Members, the

point which you are raising is very important. ...{Jnterruptions)... SeSaR <1, M
@ df2vl When the Chair is on his legs, please sit. ...(Jnferruptions)... Please sit.



